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)IN THE CENTRAL AU1INI STRATI yE TRIBUNAL 	 BENCH STIDERABAD 

0.A.N0. 538/90. K 
Date of Otder: 11-6-93. 

Between: 

E.V.Ramaha. " 
I 	 .. 	Applicant. 

and 

Govt.of India, rep, by its Secretary, 
Ministry of Agriculture, Dept.of Agriculture 
and Cooperation, Krishi Ehavan, New Deihi. 

The Director, southern Region Farm Machinery 
Training & Testing Institute, 
Garladinne-515731, Ananthapur List. 

Respondents. 

For the applicant: Mr.P.R.Ralnaskao, Advocate A 
For the Respondents: Mr.N.V.Ramana, A&U.CGSC. / 

CORAM: 
THE HON'BLE MR.A.E.WRTHY ; MEMBER(ArtlN) 

AND 

THE HON' ELF MR • T • CHANDRASEKHAR REDDY : ME MEEk ( JOEL) 

The Tribunal made the following Order;- 

The prayer of the applicant in this application is 

for a direction to the rèpondents to consider his case for the post 

of Trainer Operator. Learned counsel for the applicant now states 

that the necessary relief to the applicant has already been granted 

by the respondents. 

In view of this position the application has bedome 

infructuous and the same is dismissed as infructuous. The parties 

shall bear their own costs, 

Leptity ReistM1 

To 

The Secretary, Govt.of India, Ministry of Agriculture, 
Lept. of Agriculture and Copperation, Krishibhavan, New Ilhi. 

The Director, Southern Region Farm Machinery Training & 
Testing Institute, Garladinne 515731, Ananthapur Dist. 

One copy to nP.R,Ramanao, Advocate, L3P 2_74O/38  Kalyananagar7 colony, Gaddi annaram, Hyder abad-660 
One copy to Mr, N.V.Ramana, Addl.CGSC.

. 
CAT.Hyd./ 

S. One spare copy. 
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THE HON'BLE M1R.JV'STICE V.NEEL;WRI RAO 
VICE CHaIRflzN 
'-a 
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THE 	'BLE i" • 1'. CHhNDRASEIO.fj4R REDDY 
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THE HON'BLErlJR.P.T.TIRtJVENGADbJ4 ;M(A) 
/ 

Dated : \ -ç 1993 

0 RDER/t'tt.,.~- 

M.A. /n.J.:C.i. No. 

in 

O.A.No. 

T.Jk.No_ 	 .(w.P. 

Aclmitt d and Interim directions 
- issue 

JUloWe 

Dispos d of ± dJ 

Dismissed 	 rCf 

- 	

Dismissef 	%drawn 19g 
Dismiss1d for 

Rejecte4J Ordered 
No order as to costs. 
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